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SUPREME COURT OF INDIA 

  
Commissioner of income tax 

  

Vs. 
  

Larsen & toubro Ltd. 

  

C.A.Nos. 993 of 2005 

  

(S.H. Kapadia And Aftab Alam JJ.) 

  

21.01.2009 

  

ORDER 

  
The appeals are dismissed with no order as to costs. 

  

The signed order is placed on the file. 

  


